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jThe Principal District & Sessions Judge (l-lQs), Central, THC _
(The Principal District & Sessions Judge, New Delhi, PHC g §*),§\\\

The Principal District 8: Sessions Judge, North-West, Roliini ‘
The Principal District 8: Sessions Judge, South-West, Dwar'l§;i K
The Principal District & Sessions Judge, West, THC W ii, "Ir

_ The riiiicipiii District st Sessions Judge] ERSIZ, 1<.1<o ‘l 9 iii ‘ Q,‘
The Principal District 8:. Sessions Judge, South, Saket ~ l
Tire Principal District & Sessions Judge, Shahdara, KKD _ t ' 4‘ i
The Pl'li1Cip£l.l District st Sessions Judge, NGi‘l2l'i-Eflsi, KKD ’*“41e=,,,L ,/,
The Principal District 8: Sessions Judge, North, Rohini "' ‘ l

. The Principal District 8:. Sessions-cum-Special Judge (PC Act) (CB1), Rouse Avenue
‘l2. The Principal District &‘Sessions Judge, South-East, Saket l‘

it

Sub: Orientation Course on the Mental Hcaltlicare Act, 2017 8.: Related Issues for
CMN1s/AClVilV1sllVIlVIs (iiicluding all i.c. GencralIl.\/Ialiila Coui'tlNl Act/Reliever) (1l4tlr
of total strength), Public Prosecutors of these Courts, Meirtnl Health Professionals in the ‘i
NCT of Delhi & Officials of DelhlPolice on 17"‘ May, 2024

I

i

Respected l\/iadam/Sir,

As per the approved Training Calendar 2024, the Delhi Judicial Academy shall be
conclucling the ‘Orientation Course an the Mentul Healthcru-e Act, 2017 & Related Issues’ for
Clvlll/I;s ACl_VIMs/M1VIs (including all Le. General/Malrila Com-tflVl A21/Reliever) (1/Zlth of total
st;-mg! i), Public PI'0Sf16lll0l'S of these Courts, Mental Health Professionals in the NCT of Delhi
& Ojfifials bfDelhi Police on 17"‘-May, 2024 at Delhi Judicial Academy.

. l i'The norninatiori list of Judicizil Officers for the aforesaid programme is enclosed as
Annerure ‘A’. -

it is requested that nominated Judicial Officers posted in your district may kindly be' ' * " d office.
conimuriicatccl about their nomination in the aforesaid programme through your goo

in case an Officer requires exemption from attending the programme, he/she may move their
application in advance through the concerned Ld. Principal District & Sessions Judge. if the
exernption is required on urgent basis, intimation to that effect may be sent to the Academy through
e-m’a'l, followed by a fonnal application duly forwarded by the concerned Ld. Priricipal District 8:
Sessions Judge. in case the nomiimted officer is transfened, the successor Judge shall stand
noniirialed for the programme autoinatrcally.

‘ i The nominated Judicial Officers may kindly be advised not to list any judicial work on 17"‘
May, 2024, so that litigants and lawyers are not inconvenienced.

Withregflrtls, gig (gr) Yum fmfuuy,

" 4 Dicey”
it. . D .gCY Glri >

OFFI¢E OF THE PRINCg£\L DIS R CT SSIONS JUDGE (HEADQUARTERS)

2_¢_l\_i_'.i5g~ Z:f‘l$§ T15 Hi"‘5°~i41"lIl'(;%ii}E: DELHI ‘ '_ i
No.__,{___‘_"7JOTP7Gaz./2024 Dated, Delhi the ' i

As directed copy of letter b '15_O4_2O24 received from the Ld e;|'::gto'1°-(ADc3aP:j/gig{/it/SS-2;/lrlentaI Health/1809/2024/2279 dated
Academy’ Dwarkal New Delhi for“; ‘I5 I arperson (Officiating) Delhi Judie‘ lI arded for information and necessa I ‘ary action to :-

1- The Concerned Judicial Officers of C t '. I D ' 'witwthe letter as Annexure IA’. en ra istrict, Tis Hazarl Court, Delhi (as per list attached

2. ThePSt Ld.P" - ~ - '
3. ThéiBran°ch In-dhr:i'|p:| llgalsmcct Sessions Midge (HQs)' Delhi‘ l4 V9 1 Cl I W0" Centre, Tis Hazari Court, Delhi.
5/F e.Branch In-charge, Pool Car Section Tis Hazarl Court D lh'

The,Web ‘t c - - _ I E '-6_ ThE;LAYE5};\§f ommmeer E"9|15l'1/Hindi, Tis Hazarl Court, Delhi,. or uploading the same.

D_ _ (Ravin er Bedi)
Off istrict Judge (Commercial Court) -

icer In-charge Judicial Branch Centr l '

' f°" P"i"¢iPal District & Sessions JLl,dge(HaQ5)Tis Hazarl Court, Delhi, '

_...._.._,._s.....___,,

_..____‘,__
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//®fl Dl1.Ll'1l JUl}lL.I|“\14 r-“.,...._.. _ .,¢~%=.. -._ (High Court of Delhi)
D {Q Sector-I4 Dwarku Ne“ Dellii-H0078

is.»Director (Acadernics)/ Q <9 orr-§nst>219i.o|1-zsososoztoi
Chairperson (Officiating) ikfi %>J\EI“=\i\¢ tliflfiilliicvin[Delhi Judicial Academy )J\/

\°\
N0. DJA/Trg./MS-04/i\/lental Healthl l809/2024/ L?-‘ii - 15"‘ April, Z024

TO, l

_,i./ The Principal District & Sessions J udve (HQs), Central THC ,,
2. The Principal District & Sessions Judge, New Delhi, Pl:lC vi‘ ( Q(_{'qE§'-7*

. The Principal" District & Sessions Judge, North-West, Rohipi .5» -and iii?“-' 9,’ "
. The Principal District & Sessions Judge, South-West, Dwai‘ N

(RUl-BU-I

\ ./(3‘P .1<7~

. The Principal District & Sessions Judge: East, KKD ’\}'§/ Ii B‘ Y‘
The Princi al D' tr'ct 8: S d -

. 1e rrncrp District 8: Sessions Judge, North-East, KKD '
l0. The Principal District & Sessions Judge, North, Rohini “T "T"/r
ll. The Principal District & Sessions-cum-Special Judge (PC Act) (CB1), Rouse Avenue
l2. The Principal District 81. Sessions Judge, South-East, Saket

Sub: Orientation Course on the Mental Healthcare Act, 2017 & Related Issues for
, C1VIMs/ACMMs/MMs (including all i.e. General/Manila CourtINI Act/Reliever) (1/4th

of total strength), Public Prosecutors of these Courts, Mental Health Professionals in the
NCT of Delhi & Officials of Delhi Police on 17*“ May, 2024

Respected Madam/Sir,

As per the approved Training Calendar 2024, the Delhi Judicial Academy shall be
conducting the ‘Orientation Coarse on the Mental Healtlzmre Act, 2017 & Related Issues’f0r
CMMs/ACMMs/Mil/Is (including all i.e. Geiteral/Mahila Court/NI Act/Reliever) (1/4th of total
Strengfll), Public Prosecutors of these Courts, Mental Health Professionals in the NCT ofDelhi
& Officials ofDelhi Pblice on 17"‘ May, 2024 at Delhi Judicial Academy.

The nomination list of Judicial Officers for the aforesaid programme is enclosed as
Annexure ‘A’. -

lt is requested that nominated Judicial Officers posted in your district may kindly be
communicated about their nomination in the aforesaid programme through your good office.

la case an Officer requires exemption fiom attending the programme, he/she may move their
application in advance through the concerned Ld. Principal District & Sessions Judge. If the
exemption is required on urgent basis, intimation to that effect may be sent to the Academy through
e-mail, followed by a formal application duly forwarded by the concerned Ld. Principal District &
Sessions Judge. in case the nominated officer is transferred, the successor Judge shall stand
nominated for the programme automatically.

The nominated Judicial Officers may kindly be advised not to list any judicial work on 17"‘
May, 2024, so that litigants and lawyers are not inconvenienced.

W'th regards, ‘pm _ .
X 92¢ Ki - Yours faithfully,

.oove t ; r uwrwwl
(Dr. Aditi Choudhary)

W. Q .§J>§ 3)
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. The Principal District&Sessions Judge West, rnc f(g , , A
. p rs i essions Ju ge, South, Saket .
. The Principal District & Sessions Judge, Shahdara, KKD ‘\\ ‘k .9,
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CM1VIs/ACMMslMMs (including all i.e. General/Mahila Court/NI Act/Reliever) (1/4th J’ .
of Total Strength), Public Prosecutors of these Courts, Mental Health Professionals in

Nomination List of Judicial Officers for
Orientation Course on the Mental Healthcare Act, 2.017 & Related Issues for

/’ the NCT of Delhi & Officials of Delhi Police
on

17”‘ May, 2024

/
2'/’ Annexure 'A‘
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S1.
No.

Name of Officer Present Posting No Police
Civill

District

Place of
Posting

,_. Ms. Neha Gupta Singh CMM North Rohini =‘ it

N Ms. Tanvi Khurana CMM South Saket

U) Mr. Prayank Nayak CMM North-East KKD

-P ‘ Ms. Sonam Singh-I CMM Rouse Avenue
kl‘! Ms. Nabeela Wali CMM New Delhi PHC

O\ Mr. Anubhav Jain ACMM Shahdara KKD

\l Mr. Anuj Kumar Singh ACMM 2 Central THC

O0 Ms. Divya Malhotra I ACMM 1 0 Rouse Avenue

\-O Mr. Mayank Mittal ACMJVI (Special Acts) Central THC

>-- Z Ms. Mansi Malilc MM (NI Act) 1 West THC

ll Mr. Animesh Bhaskar Mani Tripathi MM N New Delhi PHC

SP» 12 Mr. Rupinder Singh Dhiman MM (NI Act) O\ Central THC

J 13 Mr. Anshul Mehta MM (NI Act) O0 South-West Dwarka

Eihizt? l4 Ms. Gita MM (Mahila Court) -[>- Central THC

15 Mr. Visvesh MM \‘| KKD

i6 Ms. Apoorva Rana __ MM on Act) South West Dwarka
l7
l8

Ms. Arushi Parwal
Ms. Aishwarya Singh Kashyap

MM" ('Mal1fl't»fCourt-)
MM

East

\)L/1 North-East
ShahdaraO\

KKD
KKD

l9 Ms. Ritika Kansal MM 7 North-West Rohini

20 Ms. Nidhi Singh MM Lo) South Saket

21 Ms. Akansha Gautam MM (Mahila Court) -P West THC

22 Ms. Padma Ladol MM -I>~ New Delhi PHC

23 Ms. Shipra Dhankar MM Central,_. THC

I 24 l\/[M i-a ,_. South-East Saket

25
i Ms. Chhavi Bansal
Ms. Divya Gupta MM (NI Act) V1 Central THC

26 Mr. Raghav Shanna MM O\ South-East

27
28

Ms. Surbhi
Ms. Aayushi Saxena

MJVJ (Mahila Court)
MM U‘|l\J

South-West
Shahdara

Saket
‘kDwar a

KKD

29 Ms. Bhujali MM .- North Rohini

30 Mr. Abhinav Ahlawat MM \O South-West Dwarlt5

31 Ms. Kirandeep Kaur MM (NI Act) " UJ West THC

32 Mr. Udbhav Kumar Jain MM 4 Shahdara KKD

33 Ms. Divya Arora MM 4 North-West Rohini
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Name of Officer Present Posting No
Civill
Police

District
Place of
Posting

‘ 34 Mr. Harshal Negi MM M South-West Dwarka
35 Mr. Rahul Jain MM OO New Delhi PHC
36 Ms Aditi Rao MM \I South-East Saket

‘ 3 7 Ms Jyoti Nain ' MM Q North Rohini-
38 Ms Sonika MM ' -l>~ East KKD
39 Mr Apoorv Bhardwaj MM 2 North-West Rohini
40 Mr _Shubham Devadiya MM Ul West THC
41 Mr. Nitesh Goel MM U1 South-West Dwaijka
42 Ms Komal Garg MM (Mahila Con ) ,_. New Delhi PHC
43 Ms Divyashree Raina I\) Central THC
44 Mr Sankalp Kapoor

rt
MM (Mahila Court)

MM -A South Saket
45 Mr Snehil Sharma MM (NI Act) Digital Court North-East KKD
46 Ms Chalcita Srivastava MM (Mahila Court) A South Saket
47 Mr Apoorv Gupta MM N Central THC
48 Mr. Himanshu Tanwar M1\/I ,_. South-East Saket
49 Mr. Bhavaya Karhail MM (NI Act) LA West THC

50 Mr. Jitender Spl. Railway Magistrate Ceiitral Old Delhi
Railway Station

51 Mr. Arvind Dev ‘.- East KKD
52 Ms. Deeksha Madaan

MM
MM (Mahila Court) >- South Saket

53 Ms. Archita Garg MM (Mahila Court) Lo) South-East Saket
54 Ms. Garima Jindal O\ North Rohini

T 55 Ms. Nidhi Chitkara N North Rohini
' 5 6 Ms Shazadi Halima Sadiya

t)
) M East KKD

57 Ms Shruti Sharma-II (NI Act) Digital ouit 1 North-West Rohini
58 Mr. Ravi K11 South Saket
59 Mr Siddhant Kumar

MM(NIAct)
MM (NIA 1 O\ South Saket

‘ 60 Ms. Moksha Bains
<= )

MM (NI Act) ll] South-East Saket
61 Ms. Sheetal Rani ,_- South-East Saket
62 Ms. Divya Singh

(NI Act) Digital Court
MM (NI Act) N South-West Dwarka

63 Mr. Pranjal Gangwar (NI Act) Digital Court NJ - Central THC
64 Ms. Pooja Suhag (N1 Act) Digital Court ,_. Central THC
65 Ms. Deepika Yadav (NI Act) Digital" Court O\ South-West Dwarka
66 Ms. Pooja Kumari

MM
MM (Mahila Cour
MM (Mahila Court

MM ' ' c

MM . .

MM
MM
MM
MM (NI Act) Digital Court M South Saket
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